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11·35 .... 
COJUlECTION OF ANSWER. TO 

S. Q. NO. 693 RE. BOKARO 
STEEL PLANT 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDy): 
I bel to make a statement-

MR. SPEAKER : He may lay il on the 
Table. 

DR. CHANNA REDDY: I beg to lay 
on the Table a statement cerrecting the ans-
wer liven on the 15th December, 1967 
to a supplementary by Shri S. S. Kothari 
on Starred Question No. 693 relardinl 
c;onstruction work of Bakaro Steel Plant. 

STATBYBNT 
SHRl KOTHARI asked the followinl 

quest!on:-
"Will the Minister kindly teU how much 

expenditure has so far been incurred on 
Bokaro Steel Plant, how much of that has 
been spent on township and how many 
employees are there now in Bakaro 
Stell Plant." 
In reply to the above J stated as under;-

''No township work has started in tho 
Steel Plant. As such no expenditure 
hu so far been incurred on that. If 
township means to erect structures, then 
that has not yet started. Work on 
levellinl has been c;ompleted. Total 
expenditure so far has been RI. 30 crores 
on that. Orders have been placed." 
On 100kinl into the papen J found that 

was the previous position and now subse-
quently about Rs. 58·30 crores have been 
tpent upto the end of October, 1967 on 
Bokaro Steel Project. Rs. 6· 3 crores is 
the expenditure on site levellinl and on 
township Rs. 6·67 crores has been spent. 
17n permanent houses have been built 
in Bokaro City, and 2,520 houses are under 
construction. There are about 2000 em-
ployees in Bokaro Steel Project. 

MR. SPEAKER : Then there is a state-
ment under Direction 115. 

Mr. Madbu Limaye-he is not here. 

1l'35llln. 
CONSTITUTION (AMENDMENT) BILL 

ApPOINTMEI'lT 0. MBMBER TO lorNT 
CoMMm'IIB 

SHRI KHADILKAR : J bel to move ; 
"That Chaudhuri Randhir Sin8h be 

appointed to the Joint Committee on the 

Bill further to emend the CoDStitution 
of India riel Shri K. Hanumanthaiya 
resiped." 

MR. SPEAKER : The question i. : 
"That Chaudhuri Randhir Sinih be 

appointed to the loint Committee on the 
Bill further to amend the constitution of 
India vice Shri K. Hanumanthaiya 
resisned." 

The motion W/U QI/opted. 

12'36 lin. 
MOTION RE: INTERNATIONAL 

SITUATION 
MR'. SPEAKER : Five hOUri hive been 

allotted for this debate. Today we can 
continue up to 3· 30. May I know when the 
Prime Minister would like to reply to the 
debate ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMA TI INDIRA 
GANDHI) : My difficulty is, a. you know, I 
am not in Delhi tomorrow. 

SHRI M. R. MASANI (Rajkot) : Let 
lomebody else reply to the debate. There 
is collective responsibility. 
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MR. SPEAKER ; Everybody is agreed 
on tbat. 
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